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Request from Madhya Fradesh £.r
Increase in assistance for S8y

370. SHRI DILIP SINGH JUDEV:
Will the PRIME MINISTER be
rleased to state:

{a) whether the Sta‘e Government
of Madhya Pradesh has made any re-
cuest to the Unjon Government o
increase the Centra] Assistance dua-
ring the current financial year to
develop small scale industries in the
state; i

(b) if so, the Jdetails thereof; and

(c) the response of the Union Gov-
ernment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY

[ 8th FEB. 1994}

to Questions 194

(DEPARTMENT OF SMALT, SCALE
INDUSTHIES AND AGRO AND
RURAL INDUSTRIFS) (SHR1 M.
ARUNACHALAM): (a) No, Sjr.

(b) and (c) Do not arise,
Closure of H E.C., Ranchj

371. SHRI RAHASBIHAR! BARIK:
Wil the PRIME MINISTER be plea-
<ed to state:

(a) the reasnus for the closure of
Heavy Engineering Ciorporation
(HFC), Ranchi;

{b) whether any steps ar= being
taken by Government for the revi-
val of HEC,;

(c) if so, the funds required by
HEC fon {ts revival: and

() the details of [inancial provi-
£10n made by the Centre for the re.
vival of [AEC?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(PEPARTMENT OF INDUSTRIAL
DEVELOFMENT) AND MINISTER
Cr STATE IN THE MINISTRY OF
INCUSTRY (PEPARTMENT OF
HEAVY INDUSTRY) (SHRIMATI
KRISHNA SAHI): (a) Heavy Engi-
neering Corporation Ltd. (HEC)
Fnchi has not been closed.

by and (¢) The company had for-
rruvl»ted a Turn Around Plan (TAP)
which envisaged fund assistance of
Rs. 198 crore (Rs. 70 crore for capi-
ta! expenditure and Rs. 128 crore as
equity) kesides VRS and finanecfal
restructuring, The TAP was examin-
ed Ly IDBT. the Operating Ageney
appointed by the BIFR. However, tha
same hag not been accepted by BIFR.
stating  {hat the rehebilitation
package, formula‘ed by IDBI
was not viable. HEC is in the process
of finalising an alternative plan for
~evival of thz unit.

(1) As the revival plan has not
vet been finalised, the question of
any financial provision to thnt effect
flnes nnt arise.



